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circumstand¢s lsading to the death of
Raghubir Singh. The House would
like to know whethier aty action: has
been taken aguinst the Folice Officers

for their inhuman conduct.

(ix) COMPULSORY PASSING IN ENCLISH
SUBJECT FOR ADMIBSION TO 104-2 COURSE
N DELHL
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14.10 hrs.
FINANCE (NO. 2) BILL, 1980—Contd.

MR. CHAIRMAN: Further con-
sideration of the following motion
moved by Shri R. Venkataraman on
the 24th July, 1980, namely: —

“That the Bill to give effect to the
financial proposals of the Central
Government for the financial year
1980-81, be taken into considera-
tion.”

Now, Mr. A. T. Patil.

SHRI A. T. PATIL (Kolaba):
Mr. Chairman, Sir, I rise to gupport
the Finance Bill (No. 2) of 1980
which is intendeq to give effect to the
financial proposals of the Government
of India and to bring into operation
the proposals that were made for
resource mobilisation. This, to my
mind, is the last stage of dicussion en
the budget. The first part dealt with
the allocatiansg of funds to different
sectors of Govt's activities and thip
part refers to the moblilisation of the




